2016
HIGH COURT, APPELLATE SIDE,
CALCUTTA
No. 4595-A

Dated, Calcutta,the 29th September, 2016

From:

Sri Subhasis Dasgupta,
Registrar (Judicial Service),
High Court, Appellate Side,
Calcutta.

To:

(1) All the District Judges of West Bengal
including Andaman & Nicobar Islands,
(2) Chief Judge, P.S.C.C., Calcutta,
(3) Chief Judge, City Sessions Court, Calcutta,
(4) Chief Metropolitan Magistrate, Calcutta

Sub:- Half Yearly Departmental Examination prescribed for the WBJS Officers
in the Cadre of Civil Judge (Junior Division) scheduled in the month of
November, 2016.
Sir,
I am directed to forward herewith a photocopy of the letter bearing No. 145
P.S.C. (I/Depttl.) dated 14.09.2016 alongwith its enclosures being proforma
(Appendix-B) as received from the Public Service Commission, West Bengal, which
will speak for itself on the above captioned subject and request you to inform all the
eligible officers under your Judgeship intending to appear the said Examination
scheduled to be held on and from 29.11.2016.
In this connection, I am to emphasize that a statement in duplicate as per
proforma provided showing their names and particulars, duly filled in by the
officers concerned, should be furnished to the office of the PSC, West Bengal, direct
by you, so as to reach on or before the last date stipulated in the letter of the P.S.C
as enclosed herewith.
In doing so, I am to inform you that the Hon’ble Court has been pleased to
grant permission to the officers who are going to appear the prescribed
Departmental Examination in the month of November, 2016, to leave their
respective stations and remaining away therefrom till joining back soon after
completion of their respective Examination, as scheduled including those posted in
the remote stations in such a manner so that they may get adequate time for to and
fro journey and their such absence shall be treated as “Leave on Duty” for the
purpose exclusively.
Yours faithfully,
Enclo: As above

Sd/Registrar (Judicial Service)

